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SHRI AMAL DATTA : I think in the 6th
Five Ycar Plan, a lot of emphasis has been
given both to oilseeds and soyabean. But it
appears that concentration has been given
for Madhya Pradesh only. I do not under-
stand why this bas been done ? I have not
got any clarification from the Planning
Commission also. I am a member of the
Consultative Committee. Is it not possible

MARCH 19, 1984 -

Oral Answers 8

to produce soyabean all over India to a large
extent; and what is the reason for giving this
concentration only in respect of Madhya
Pradesh ? No target for production for
soyabean has been fixed although some kind
of a tentative target for acreage to be
brought under production has been fixed.
What is the reason for that ?

SHRI YOGENDRA MAKWANA : The
sovabean cultivation as [ have earlier stated,
is done in the kharif fallow land. In Madhya
Pradesh, particularly, there is a large por-
tion of the land which is fallow in the kharif
time because of waterlogging and the nature
of the soil, because it is black and heavy soil.
So, soyabean cultivation is done there. But
in all areas which are fallow, particularly
during the kharif season, the government
intends to see that the farmers cultivate
soyabean. Therefore, there is a special
centrally sponsored schemne which is now
extended to UP, Bihar, Himachal Pradesh,
Rajasthan and Gujarat. These are the
States where soyabean cuitivation is under-
taken by the furmers ; and Madhya Pradesh
and U.P. are the two States where a large
area is under culiivation of soyabean. But,
as the hon. member has said, the govern-
ment is prepared to extend it to the other
States also provided the land s fallow and
is not under the cultivation of the foodgrains
crop.

Tegta gt Qe diwAr v frafrafa
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F1a%ww & rarfrafa # feadr gaufo e
gE &, &t

(%) s@ srawa 9T av 1984 § Usa-
a1 feady gaufa @9 fFu a9 S g graar
2?

THE MINISTER OF STATE OF THE
MINISTRY OF RURAL DEVELOPMENT

(SHRI HARINATHA MISRA) :
(a) Yes, Sir.
(b) and (). Statements I and II are laid

on the Table of the House.

(d) District-wise information is not being
maintained at the Central level.

(¢) Statement III indicating the tentative
allocatisns for the year 1984-85 is also laid
on the Table of the House.

Statement-1

The list of types of works that can be
taken up under the programme are as
under :

(1) social forestry works on government
and community lands belonging to
panchayats etc., road side plantation,
plantation along canal banks and on
waste lands on sides of railway lines
¢tc. involving  planting of fuel, fodder
and fruit trees, distribution/sales of
saplings for plantations on private
lands, providing the sale proceeds are
credited to respective DRDAs and
the same arc ploughed back for

NREP works ;

(ii) the works dircctly benefiting the Sche-
duled Castes/Scheduled tribes such as
land development, construction of
houses for them and drinking water

wells etc.

(i) creation of water bearing structures
namely construction of village tanks,
deepening and rejuvenation of exist-
ing tanks for providing water for
human use or for cattle or for develop-
ing irrigation or fisheries etc. and
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construction of check dams nala bund-
ing, gully plugging, percolation dams
etc.

(iv) minor irrigation works including those
relating to construction of community
irrigation wells and flood protection
drainage and ante water logging
works, construction of intermediate
and maijn drains and field channels
etc, ;

(v) soil conservation and land reclama-
tion ;

(vi) provision of drinking water wells and
other water sources, cattle ponds etc.
and water sources for wild animals in
the forest areas ;

(vii) rural roads subject to prescribed
standards and specifications and also
subject to the condition that hard
surfacing, cross drainage, culverts etc.
are provided to them ;

(viii) construction of schools, dispensaries,
veterinary centres, extension centres,
balwadi buildings, panchayat ghars,
community centres, creches, buildings
for housing rural banks, pinjrapoles,
gaushalas, community poultry and
piggery houses, bathing and washing
platforms, community bio-gas plants,
stores for keeping seeds, insecticides,
fertilizers etc,

(ix) works for land shaping, drainage and
field channels etc. which are under-
taken on project basis to improve the
productivity of an area taken, as sys-
tem of land management (both in
water sheds as well as in command
areas). Incase cf these works only
those blocks/compact areas of land
are permitted to be taken up under
NREP in which most of the private
land is owned by small and marginal
farmers.

The list is only illustrative. Works which
are need based and lead to strengthening of
rural infrastructure can be taken up under
this programme.



i1 Oral Answers MARCH 19, 1984 Oral Answers i2

Statement-11

State-wise expenditure incurred on the implementation of National Rural Employment
Programme during 1980-81, 1981-82, 1982-83, and 1983-84 (Rs. in lakhs)

Period
to which
Sl State/UTs. 1980-81 1981-82 1982-83 1983-84 informa-
No. tion in
col. (6)
relates to

) ) 3) 4 &) (6) O]

1. Andhra Pradesh 2281.20 3516.99 3977.84 1915.25 Dec. 83

2.  Assam 69.23 532.00 591.93 256.12  Dec. 83
3.  Bihar 1920.56 2579.42 5137.65 2209.51 Jan. 84
4.  Guijarat 652.88 489.40 1688.68 1082.51 Jan. 84
s. Haryana 490.46 307.03 308.11 210.84 Dec. 83
6.  Himachal Pradesh 380.60 197.07 212.03 135.23  Dec. 83
1. Jammu and Kashmir 190.45 227.95 240.76 160.22 Dec. 83
8.  Karnataka 427.08 1292.58 2614.24 1452.59  Dec. 83
9. Kerala 619.41 1719.55 1265.58 860.34  Nov. 83

10. Madhya Pradesh 2520.64 2846.62 3171.58 1550.28 Dec. 83

1. Maharashtra 887.20 3855.40 1579.24 1241.62 Jan. 84

12.  Manipur 35.15 1.70 29.66 N.R. -

13. Meghalaya — - 33.50 31.31 Sept. 83
14. Nagaland 60.50 49.00 42.27 14.91 Nov. 83
15.  Orissa 1891.89 1448.85 1283.62 915.15  Jan. 84

16.  Punjab 73.95 702.84 500.23 350.09  Jan. 84

17.  Rajasthan 2804.89 1162.35 934.67 525.47  Dec. 83
18.  Sikkim 10.63 9.43 20.68 23.84  Dec. 83
19.  Tamil Nadu 1450.35 2629.13 4214.06 2299.74  Dec. 83

20,  Tripura 5112 159.70 126.30 77.58  Dec. 83
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Q)] ) 3 4) &) (6) )
21, Uttar Pradesh 3635.15 6079.37 7257.49 3950.15  Jan. 84
22.  West Bengal 1248.75 1934.84 3401.80 1838.48  Nov. 83
23. A and N Islands 32.75 1131 21.719 12.51  Dec. 83
24,  Arunachal Pradesh 1.40 0.78 12.34 3546 Jap 84
25. Chandigarh —_ — 2.76 445  Jan. 84
26. D and N Haveli - — 0.24 6.23  Jan. 84
27.  Delhi - - N.R. 3.29  Jan. 84
28. Goa, Daman and Div  — - 21.10 51.38 Dec. 83
29. Lakshadweep - - 3.06 13.02  Jan. 84
30.  Mizoram 1.20 14.10 52.39 7.50  Sept. 83
31.  Pondicherry 8.87 3.24 18.30 22.57  Jan. 84
Total 21752.91 31770.65 38763.90 21229.64
Statemeat-111

Froposed allocation for implementation of N R.E.P. for the year 1984-85

(Rs. in lakhs)

SI.  States/UTs. Centre State Total

No. share share

M 2 € @ Q)]
1. Andhra Pradesh 2270.00 2270.00 4540.00
2. Assam 498.00 498.00 996.00 -
3. Bihar 3274.00 3274.00 6548.00
4, Gujarat 740.00 740.00 1480.00
5. Haryana 196.00 196.00 392.00

6. Himachal Pradesh 138.00 138.00 276.00
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Q) () () “) ® o
7. Jammu and Kashmir 170.00 170.00 340.00
8.  Karnataka 1080.00 1080.00 2160.00
9. Kerala 1060.00 1060.00 2120.00
10. Madhya Pradesh 1676.00 1676.00 3352.00
11. Maharashtra 1826.00 1826.00 3652.00
12.  Manipur 25.00 25.00 50.00
13. Meghalaya 34.00 34.00 68.00
14. Nagaland 24.00 24.00 48.00
15. Orissa 1036.00 1036.00 2072.00
16.  Punjab 316.00 316.00 632.00
17.  Rajasthan 550.00 550.00 1100.00
18.  Sikkim 18.00 18.00 36.00
19.  Tamil Nadu 2050.00 2050.00 4100.00
20,  Tripura 76.00 76.00 152.00
21.  Uttar Pradesh 3922.00 3922.00 7844.00
22, West Bengal 1774.00 1774.00 3548.00
23. A andN Islands 36.00 - 36.00
24.  Arunachal Pradesh 36.00 — 36.00
25.  Chandigarh 10.00 — 10.00
26. D and N Haveli 18.00 —_ 18.00
27.  Delhi 16.00 - 16.00
28. Goa, Daman and Diu 42.00 —_— 42.00
29, Lakshadweep 10.00 — 10.00
30. Mizoram 36.00 - 36.00
31. Pondicherry 36.00 —_ 36.00
Expenditure on Staff Central Cell  7.00 -_ 7.00
Total 230,00.00 227,53.00 457,53.00
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ot TRTAATT TUEAR : eE wEHAA, WA
oY ®T qqE A ATwEt ¥ WU gar § Afea
gatesras § 7Y wraan | wiFe agd frgag
&1 2 fgrgeqra & arisd aeRET W@ fag
T §1&F f fear g ag asga qrdl
QAT AT g7 fag ar a@ a=&
N7 & N wAF 39 guwr Pemfafa &
AT QT AT 90X @ AU AT @ &1 A
fagre arsn & a9 19%0-81 ¥ 1920.56
arE, 1981-82 ¥ 2579.42 4Ia,
1982-83 % 5137.65 ATE 3T 1983-84
¥ 2209.51 1@ WY g9 fFg au §
1984-85 ¥ 6548 &1@ ¥94 @9 FIA T
QAT ¢ | @ AT D AT AY TFILC &
19 fao qrad, gasy 991 g7 g § H
n€ & ¥ ag wrAar sigm fFoaTwIT A
fafiea Toal § fead Al 1 3@ QAT &
a=afa v fagr ? sqa1 @< fFar Qv F19
oY fzar Q1ar 1 &Y fead A F1 dw fran
gaay g IeEiA Ag &1 e Ay FAAR
at qar awar 5 AF A fFg atg § &4
i ¥ zafag waT ag aqT &F Al
gaard fn fafwea sl & O gadY gaufa
@ 3 ¢ I9%1 % #7971 fAwer ?

ot geg fas: sremer wgiea, § sEan
qr f Aradla qzeg wEiew AT @A §
gafeqq @ N 2F 997 q87 F fagir
AT g

FqrafT Aeqy APk, TAF WY § A
gfaa et # faqd dasa gu ar Adl
gT, 39 Y19 § AAT AIF AV A1 a7 I
§ F9T AIAAT

asqe AR - A9 frast v Afag

MY VRTEAATT TEnt : S gi, A faast
X Afuar | Iq 39 FY ATGH G AAAT
f zadr gaufe @ g€ I g Fr
&Y @ frwar
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st gfioame faw : agi a5 73w Arara
2, 1980-81 % 413.58] fafags qagx
Agafs e ¥ §f sg Sfrdlw @
1< oY fafags G989 &1 @&q <@r v
a7 | g6 I61T & 1981-82 ¥ 354.52
fafaga A8 w1 aNadiz @r11982-83
% 350.01 fafaaw qags 1 sadiz W@
#NT 1983-84 H F7aQ aF 185.336
fafaga gaga #1 gadz g d | @ wwT
a5 5 argrwa: sqefsw
8! W@ 3159 @19 990 qF F &
aiFe fag g & | ag F17 wiEt F ar &,
agr IqFT gIAAT sATH A ATy §, Fex oy
AR q1°T a% qEIAr & 1 gafad qrd gEAr
AN 1 Mg gar A vz o qa
TG AXENF § TIAT F1 HIA fa=r g1 5@
a1 vl § o A1 aF Foafy § qg T9@
THI F FIH I F THIA IJIGAT g AR
ga AT £ & (6 a7 Y sfeq oA

ot TrTAATT wrERl - eener o, § Y
frdy forr & & smar § @R gL wEAE
ggeg fral a feat faor & &Y smar @1 g|-
faq ait &) araw e far & #a1 @1 w1
21 oy R FIEETA § ard A1F §
AT & qra: it g arar g wedy S F
g FgHT v fyoe wer faar fr faat &
qTHS gH g1 a1 g afwa I+ 21 faT AY
Afeq frelt Y, 9 § F7 9241 F9% F oriwe
& fagI aea A FgHT A A187 AV HTET
53 4 1 3 fo &7 Ag) qarawd a A
W & 1 & qar aw q, AT g g
garar | & sirAar g 6 agi 9 S8 S A
fiar & 1 ag AT F10w 9T AT
AT TIAT FWT AT @ & | ag I AW §,
¥ fre &1 ara Ag) g, AAWA AN AR
%y § ) 9gGIA & A9 A § @19 A3«
& g g, faereier & st v g § (A€
g gA-foft am 7 §) R s fF
AT 2GFT AA1ZY fF THo a1To §o qho
ArArg gwadr § a1 a1 (swaww) ¥
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QHIY Mg T&T @71 {5 F39) geF a7
2 AfFT 1980 ¥ AFT ot aw Mg ArFAT
ag adr 1 afqng gua 3 Y og T A
SATRT AT Y § 1 gf, W wgRw F iy
AN A faq Ao, @ FEC IAX
1T AFLETA FIF q2aT fIor 31 qediT 2
difq ? frx & aar §ar 5 srowr F9q
FE AT qeq § AT Fgr a© qeT A8 §1 R
w2z F1 faear 78 & gFar g (smaum)
g IO W E | Vo Tro F dva gt
FaFq & Wfewr § gaaw g3 gara
F

AW AENAQ : ATIH) ATAAT § |

it TRTEAT e o1 g2 faq Fr
TEHAA X a0 a1 ag), afs fet sl ara
W & fag q1ar J10)

sit gficara fas : aremer w@lzq, A
gzed 3 A Q& 997 fwar, s g ot
3+gia €ay X fear qzar faa § fale &
g gax faatwa ax & fam aw & fead
F10 gn o faaa @t &1 TA-08 e
aife-anfe—& IFa1 srsanaq 2ar g fa
[sa GIHT A GIAT @FF 7@ & wradig
qeEq 1 Tt g qfa fasar g

SHRI AJOY BISWAS : 1 have gone
through the statement of the Minister.
There appears to be some discrepancy as far
as allocation of money is concerned. For
Manipur the expenditure during 1983-84 is
not available. For Meghalaya, it is Rs. 3.31
lakhs and the allotment for 1984-85 is Rs.
68.00 lakhs., For Nagaland the figures are
14.91 and 48.00 and for Tripura the expendi-
ture during 1981-82, 1982-83 and 1983-84 is
Rs. 159.70, Rs. 126.30 and Rs. 77.58 and
the allotment for 1984-85 is Rs. 152.00
lakhs. What is the policy of the Govern-
ment for allocation for implementation of
NREP ? What is the demand of the Tripura
Government for 1984-85 ? Tripura is
implementing the scheme very successfully.
Even the Central Government has accepted

that.
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SHRI HARINATHA MISRA : The hon.
Member has raised an issue of Tripura so
far as NREP is concerned. I have yet to
know that any genuine allotment demand
of Tripura has not been fulfilled. Even now
if you want I can give the detailed informa-
tion.

MR. SPEAKER : Mr. Bhiku Ram Jain.

PROF. K.K. TEWARY : There is no

NREP in Delhi.
SHRI SATISH AGARWAL : It is being
implemented in Chandni Chowk.

SHRI BHIKU RAM JAIN : Sir, the
Minister in his reply has mentioned that
such and such number of works can be
undertaken in this programme as envisaged
and for which the amounts of Rs. 387 crores
during the year 1982-83 and Rs. 212 crores
during the ycar 1983-84 have becn spent so
far. I would like to know from him as to
whether all this money spent is on salaries
and wages or whether any solid work has
been done because when you are talking
about the mandays, does it mean that you
have paid to so many persons as salaries or
does it mean that you have been doing some
work for the benefit of so many persons ?
Will the Minister be prepared to place on
the Table of the House the segregation of
the amount spent on salaries and the
amount spent for actual physical work ?

SHRI HARINATHA MISRA : When
spoke about 300 million to 400 million man-
days and quoted the figures for different
years, | meant to say that solid work has
been done. | do not know how far the hon.
Member represents at least some of the
vitlages. .. .(Interruptions).

SHRI BHIKU RAM JAIN : Is it neces-
sary that [ should be a villageman when |
put a question ?. .. .(Interruptions).

MR. SPEAKER : It is his supposition
that you might not have the cognisance of
the real facts.

SHRI HARINATHA MISRA : In this
connection 1 only want to mention that the
wearer knows best where the shoe pinches,
and he may like to visit at least some of the
areas to know how this programme has
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been working.

SHRI BHIKU RAM JAIN : Sir, a car
has been provided by the District Magis-
trate to Mr. Shastri. Will he kindly arrange
one for me to visit the rural areas ?

SHRI HARINATHA MISRA :
give all possible facilities which I can.

I will

PROF. K.K. TEWARY : Mr. Specaker,
Sir, unfortunately, I am the wearer of a
shoe which has been constantly pinching
me right from the day this scheme was
started. You know that it is a very impor-
tant component of a package of revolutio-
nary programmes announced by the Prime
Minister for alleviating the miseries of the
poor in the villages and almost in every
session we have been hearing complaint
about this NREP. From my experience |
can say that in my constituency Buxar
(Bhojpur) in Bihar, there was and it is
continuing to be a grass-cutting campalgn
in the name of NREP. Only grass is out
and the bills are submitted and payments
are made. We have been demanding that
some in-built system should be evolved by
the Ministry to oversee, to monitor the real
progress, the solid work as the Minister has
said. 1 wonder why, in spite of all these
complaints, no viable system has been
evolved by the Central Ministry to oversec
these programmes and to look into the rele-
vant complaints from the concerned dis-
tricts. In the light of this, I would like to
know whether the Minister is contemplating
to take any step in this direction so that
the huge money meant for this programme
isspent in a fruitful manner and really
solid mandays are created ?

SHRI SATISH AGARWAL : Sir, how
is it that this question has been evoked by
Aaj ka M.P.—Ramavatar, as against Aaj ka
MLA—Ramavatar ?

SHRI HARINATHA MISRA : Sir, so
far as the hon. Member's constituency is
concerned, ] am not new to that consti-
tuency. 1 may inform him that long before
he began to represent that constituency, 1
visited the constituency so many times......
(Interruptions).

PROF. K.K. TEWARY : May I know
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whether the Minister has visited my consti-
tuency after this scheme was announced ?

MR. SPEAKER :
more further question.

Please sit down, no

SHRI HARINATHA MISRA : As far
as the complaints are concerned, I must
admit before this hon. House that Ihave
been receiving complaints from various
quarters. Invariably, I have to request the
State Government to institute an enquiry
and submit a report and generally I have
to depend on that. Occasionally, whenever
I can, I send my senior officers to look into
the maladies. If 1 remember aright, the
hon. Member never wrote to me that serjous
lapses were taking place grass cutting was
taking place instead of planting of trees.
So, I would request the hon. Member, who
is one of my esteemed friends, to write to
me and I will get the complaints enquired
into.

Silting of Rivers in Ratnagiri and
Sindhudurg of Konkan Region
of Maharashtra

*510. PROF. MADHU DANDAVATE :
Will the Minister of IRRIGATION be
pleased to state :

(a) whetheritisa fact that large scale
silting of river beds has taken place in
Ratnagiri and Sindhudurg districts of the
Konkan region of Maharashtra during the
recent floods and as a result the overflowing
water has destroyed the agricultural lands
on the river banks ; and

(b) if so, whether Central assistance will
be given for the dredging of these rivers ?

THE MINISTER OF STATE OF THE
MINISTRY OF IRRIGATION (SHRI
RAM NIWAS MIRDHA): (a) and (b).
The State Government, in their Memoran-
dum sent to the Government of India
secking relief assistance, have iodicated
substantial deposition of silt in river beds
and also on the fields in Southern Konkan
region rendering them unfit for cultivation.

The large scale dredging of the river beds
for removal of silt js generally not consi-
dered a techno-economically viable proposi-





